Ta=ht Taura @ur
il g
dhrarr, 06 SAAN, 1997/99 16, 1918 §uF]

qafgT 11-00 ¥

T A

141 IT (YT FT AMHTIT |

TR WA

hmaﬁiﬁwwm%ahwm%mm%w?nv
qyEre e s

wm M- a8y wrant

9+ #m,mmwmmvw-ww$aﬁqmaﬁ

g @ |

: IT-TAUTT T GeF

ydtear Pravery bavaw,1996" ¥ wdw A T womTh T
maﬁﬁw,1991aﬁm-25%ﬁ?ﬁ’rﬁ:aﬁﬂﬁamﬁw
TEFC gAAN |
Y g 7[Ear
WA
Frapft - M o gater 10-57 9 e ke
= w1 ey weel ¥ agdw ¥ P A 1050 W qEEA

9% AT W SAE™ WEY A | 39 I ¥ T #
A" T d sl



DELHI VIDHAN SABHA

LIST OF BUSINESS

Monday, Jamuary 06, 1997 /Pausa 16, 1918 (Saka)
11.00 A.M.

NATIONAL ANTHEM

Lt. Governor's Address

NATIONAL ANTHEM

| SITTING OF THE HOUSE WILL COMMENCE FIFTEEN MINUTE
AFTER CONCLUSION OF THE LT. GOVERNOR'S ADIRESS |

Naticnal Song — Vande Matram

Secretary, Vidhan Sabha, to lay on the Table of the

House copy of the Lt. Governor's Address.

MESSAGE OF LT. GOVFRNOR

Hon'ble Speaker to read out to the House the Message
of Lt. Governor regarding the 'Delhi Members of
[egislative Assenbly (Removal of Disqualifiatioi‘l)
Bill, 1996' ceceived under Proviso to Section 25 . of
the National Capital Territory Act, 1991.

P.N. GUPTA
SECRETARY

NOIE: Hon'ble Lt. Governor will arrive in the
precincts of the Assenbly at 10.57 Hours. All
Menbers are therefore requested kindly to take
their seats positively by 10.50 Hours. NO
QUORUM BELL would be rung for the purpose.



